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OFFICE OF THE PRINCIPAL DISTRICT & SKESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

g1 —2032—
No. "? ~/Genl/Circulation/West/THC/2025 Dated, Delhi the ’ g! , 2 %”

Sub:- Compliance of direction Dated 09.01.2017 of Hon'ble ITigh Court of Delhi as contained in Crl. Appeal No.
736/2008 (State of NC'T of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi,

Forwarded copy of Letter No. [445-1157/R.R (Sessions)/South/Saket2024 Dated 15.01.2025 along with its
enclosure i.e. Mark ‘A’ (RRecord of 337 Cases in which all Criminal Appeals/Revisions, Complaint Cases of Llectricity Act
for the year 2012 & 2013 arc identificd by Record Room {Sessions), South District during the period w.e.f. 03.01.2025 1o
10.01.2025 for weeding out) Bearing Diary No. 740 Datcd 16.01.2025 received, on the subject cited above, from Ms. Neha,
I.d. Additional Sessiens Judge (SIFIC)/Ld. Officer Incharge, Record Rooms, South District, Saket Courts Complex, New
Deibi, with the request to send the information rclated to the pendency of Appeal/Revision, if any, of the Cases
mentioned in the Mark 'A' (Record of 337 Cascs in which all Criminal Appeals/Revisions, Complaint Cascs of
Electricity Act for the year 2012 & 2013 arc identified by Record Room (Sessions), South Distriet during the period
w.e.f. 03.01.2025 to 10.01.2025 for weeding out) be sent to Record Room Sessions through Official E-Mail ID :
rrst.dde@gov.in within 15 days. If the reply not received in the stipulated {ime, it will be presumed that there is no
Appeal/Revision pending of the Cases as mentioned in the Mark 'A' (Record of 337 Cases in which all Criminal
Appeals/Revisions, Complaint Cases of Elcetricity Act for the year 2012 & 2013 arc identified by Record Room
(Scssions), South District during the period w.e.f. 03.01,2025 to 10.01.2025 for weeding out), for information and

immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Scrvices, West District, Tis Hazari Courts, Delhi with the
request to download Mark 'A' (Reeord of 337 Cases in which all Criminal Appeals/Revisions, Complaint
Cases of Electricity Act for the year 2012 & 2013 arc identified by Record Room (Sessions), South District
during the period w.c.f. 03.01.2025 to 10.01.2025 for weeding out) from the Centralized Website of Delhi
District Courts or from LAYERS for immediate compliance/necessary aetion.

2. Branch Incharge, E-Scwa and Suvidha Kendra, Tis 1{azari Courts, Delhi.

93]

Branch Incharge, Record Room (Sessions/Criminal), West District, Tis [1azari Courts, Delhi.

s

A.Q. (Judicial)/Branch Incharge, Bail & Viling Section, Tis Hazari Courts, Delhi.

\/ The Chairperson, Wcbsile Committee, Tis Hazari Courts, Delhi with the request to direct the concerned

Officer/OfTicial 10 upload the same on the Ceniralized Website of Delhi District Courts as well as on the Website of
West District.

6. P.S.tothe Ld. Principal District & Sessions Judge, West District, Tis Haxari Courts, Delhi.

7. The Ré&I Branch, West District, Tis Havari Courts, Delhi with the request to upload the same on LAYERS.

(&fay Gupta)
District Judge (Commercial Court) -05/
Officer incharge General Branch,

West District, Tis Hazari Courts, Delhi
Enclosurc:- As above,



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE ’;,’b_‘
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI. hizs

Uys -4 s " ..
No. /R.R {Sessions)/South/Saket/2024 Daled:__15f0,42 -

£

“

The Ld. Principal District & Sessions Judges, —

South District / South-East / New Delhi District PHC/ Rousc’Avenua Cﬁ)urtsf i 7 ﬁ

Ceniral THC/ Wes¢T) FIC/ North-West Rohini/ North Rohmn/‘Easl KKD/North-East

KKD/ Shahadra KKD/ South-West Districts Dwarka New De]]k_{} ”. N

. e o

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble High Couxt of' Delhi as contamed in
Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh). -

Ref.:- Letter/Endst.No. 1286/Cil. Dated 12.01.2017 received (rom Hon'ble High Court of
Delhi.

Respected Sir/Madam,

It is to apprise you that record of 337 cases in which all Criminal Appeals/Revisions. Complaint
Cases of Electricity Act for the year, 2012 & 2013 in Record Room (Sessions), South District, identified
during the period w.e.f. 03.01.2025 to 10.01.2025, have to be weeded out. A list of these files is placed at
Mark ‘A’

It is, therefore, requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-'A’ are pending before the Trial Courts
or any other courts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branchh In-Charge, R & [ branch is directed to upload the Mark-'A" with this letter on layers to
oawavds transmission to the Ld. Principal District & Sessions Judge to all District courts to circulate the
sume to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-mail id of rrst.dde@gov.in within 15 days. If reply not received at the stipulated time, it
will presumed that there is no Appeal/Revision or any other matter is pending before you,

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District, Saket Courts, New Delhi.

Thanking you.

Yours ?aQtE) Iiy‘g ‘

(NEHA)

Addl. Sessicns Judge (SFTC)
Officer-In-Charge, Record Rooms,
South District, Saket Courts complex,

New Delhi.

Encl, : Mark-"A".




SL. NO.

1=

[

i

CNRNO.

RO191312012

RO191322012
RO274952012
RO274932012
RU274042012

NA

NA

NA

NA
RU310842009

NA

NA

NA

NA

CASE NO.

CANO04/12

CANO 012
CHLND 1012
CR NOO0B/12
CHUND 09712
CRNO /1L
CR NO 27111
CRNO 4511
CRNO 72711
CR NO 79711
CR NG BU/1L
CR NODoa 2
CR N0 33

CR NO 35711

CASE TITLE
SUMIT MITTAL VS STATE

MADHUR MITTAL VS STATE
MADHUR MITTAL VS STATE
MADHUR MITTAL VS STATE
NASEEM AHMED VS AMIUNDER
SINGH
YOGENDRA JOHN VS RITA KUMARI
JAY PRAKASH VS STAYE
RAM CHANDER VS KAMLA
SARITA AGGARWAL VS NUPUR
AGGARWAL

AARTTAGARWAL VS NUPURV
AGGARWAL

MOHARRAM ALI VS STATE

MANIEET KAUR VS IKULWANT
SINGH f
PARAAMIIT SINGEH VS KAKIS i
OVERSEAS PVL LTD |

DATE OD

DECISION

31.10.2012

JL10.2012

31102012
31102012
L2012
MI2012
18.01.2012
4012012
31.01.2012
04.02.2012
04.02.2012
19.03.2012

Jon3.zoL2

30033012 | DISPOSED

)

'DECIDEDAS

 SETASIDE

SETASIDE

SETASIDE
SETASIDE
SET ASIDE

WITH DRAWI’N

ALLOWED

DISPOSED
WITHDRAW
DISMISSED

DISPOSED OFF
WITHDRAW

DISPOSED OFF

OFF

2304/F2012

2395/F72012
2396/012
297012
23984672012
 2300/72012
2400/F72012
 240UER012
24037F72012
2404172012
JAOS/ER012
206172012

2407112012

oa0eR012

MARK ‘A’

COURT NAME

SH.GULSHAN KUMAR/ASI,SOUTH
SILGULSHAN KUMAR/ASI,SOUTH

SH.GULSHAN KUMARYASH,SOUTH

SH.GULSHAN KUMAR/AS),SOU LI
SILGULSHAN KUMAR/ASY,SOUTHI
SH.GULSHAN KUMAR/ASI,SOUTH

MS. RAJ RANE MITTRA,ASJ-03
SOQUTH EAST

MS. RAJ RANI MITTRA,ASI-03
SOUTH EAST

MS5. RAJT RANI MITTRA,ASJ-03
SOUTH EAST :

MS. RAJ RANI MITTRA,ASJ-03
SOUTH EAST

MS. RAJ RANI MITTRA,ASJ-03
SOUTH EAST

MS. RAJF RANE MITTRA,ASJ-04
SOUTH EAST

MS. RAJ RANI MITTRAASS-03
SOUTH EAST

M5, RAJ RANT MITTRA,ASJ-03
SOUTH EAST

i
I




s

17.

18.

19.

20.

1

2. |
n.

24,

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

" VINOD KUMAR VS STATE

PARMINDER VS BHARTT

SUMAN SARKAR VS STATE
SHEESH PAL VS STATE
GYATRE DEVI VS STATE

MOHARRAM ALI VS STATE

ANIL MEHRA VS NALINI MEHRA

KKAVITA RANI VS AMIT KUMAR
V N NANGIA VS STATE
SUNIL VS§ STATE
PIIREY SINGH VS STATE
ARUN CHAUDHARY VS STATE

VIRENDER SYAL VS NARESH
KAPOOR

VIRENDER SYAL VS NARLSH
KAPOOR

VIRENDER SYAL V5 NARESH
KAPOOR

METHLESH VS KAJODMAL

28.04.2012

10.04.2012

05.05.2012

10.05.2012
14,05 2012
15.05.2012
15.06.2012

22.05.2012

05.06.2012

24.08.2012

24.08.2012

25.08.2012

06.09.2012

06.09.2012

06.09.2012

01.10.2012

DlSl‘OSE.D OFF

DIs POSED OFl-

| DisposED orF

DISPOSED OFF
DISPOSED OFE
DISPOSED OFF

DISPOSED OFE

| DISPOSED OFE

DISPOSED OFF
DISPOSED OFF
DISYOSED OFF

AQUITTED

AQUITTED

DISMISSED

DISPOSED OFF |

AQUITTED |

Tadusenoty

2410/172012

2411/F72012

2412!1-‘2012

2413/F72012

JMER012
20152012
2I6ER012
24171FR012
24107672012
24197172012
2420472012
2421062012
2422/E12012
24237F12012

24242012

" MS. RAJ RANI MITTRA,ASJ-03

-~ -SQUTH }:.ASI

MS RAJ RANI Ml['I !U\ ASJ 03
souU lH EASI

* MS. RAJ RANE MITTRA,ASS-03

SOUTH EAST

MS RAJ RANI MTI'TRI\ ASJ-DJ
souT H EAS[

MS RAJ RANY MI'I'I RA,ASJ-03

SOU I'H i-.AS']

MS. RAI RI\NI MiT um ASJ 03
SOUIH U\SI

MS RAJ RANI MII'I RA ASJ- UJ
SOUTH EAST

MS RAJ RANI MITTRA,ASJ-03
SUU l H LAS l'

MS lUU RANI MITE RA ASJ 03 7
SOUTH EAST

' B

MS. RAJ RANI MIFI'RA,ASJ-03

SOUTH EAST
M3, RAJ RANI MITTRA,AS]-03
SOU IH EAST

MS. RAJ RANI MITTRA,ASJ-03
SOU'IH LASI

MS. RI\J R!\NI Mt IRA ASJ 0.‘]
SOUTH EAST

MS RAJ RANI MITTRA,ASS-03
SOUTH EAST

MS5. RAF RANI MITTRA,ASS-03
SOUTH EAST

M3, RAJ RANI MITTRA,AS]-03
SOUTH EAST




3L
a2,
33.

34

3s.

30.
40
41.

42,

44

45,

" RO277012012

RO102802011
RO074772011
0303692000

RO035812011

NA
ROIB6742011

ROD33062008

RO16239201L
RU24408201 2
ROTIBGY2010
10280562012
10228062012
RO29§472011

RO204582012

CR NO, 19872012

CR NO. 15472012

CR NO. 16011

CR NO, 1029406

CR NO.S#/I11

CA NO.18/11
CR NO.15/11

CC NO.171/08

CANOS¥IL
CR.NO.37/12
CR NO.06/LO
CR NO.46/12
CANO.1B12
CR NO.51

CR NO.26/12

SACHIN VS STATE

TEJ PAL SINGH VS JASMINE
CHADHA
CHANDER KALA VS JAI KISHAN
BSES RAIDHANI LTD.V/S PUSHPA
SHARMA
VISHNU KUMAR SUREKA VS STATE

PRASHANT JPRASHAR VIS5 SHWETA
MISHRA AND ANOTHERS
RAM HARI SHARMA

BSES RAJDHANLJPOWER LI'D vis
KALAWATI & ETC.

LILLY KUTTY V/$ STATE & ORS
BHARAT KUMAR V7S STAIL
| STALE VS INDER JEET & ORS
RAMAN VOHRA VS RAJIV PAUL
SINLH 8 GRS
RAJ KUMAR VS VUAY PAL & ORS

SANAJY KUMAR V5 KALESHWAR
INFRASTRUCTURE PVELID.

- 25.02.2012

| SMISHEENASINGH VS KARAMITIL :

06G.11.2012

14.12.2012

10.01.2012

22.11.2012

08.10.2012
05.10.2012
21.02.2012
05.09.2012
03.01.2013
04.01.2013
05.01.2013
15.01.2013
16.01.2013

17.01.2013

ALLOWED

DISMISSED

DISPOSED OFF

CONVICIED

DISPOSED OFF
WITHDRAW
DISMISSED

CONVICTED

ALLOWED
ALLOWED
DISMISSED
DISMISSED
DISMISSED
DISMISSED

ALLOWED

199762012

2013/ER2012

PIB6E2012

;?;léE)!FfZO 12

24256/F72012

M27IFL012

2428/F2012

23IER012

01/F2013

OLER013
03/:72013
05/E72013
06/F/2013

072013

T SH. AJAY KUMAR JAINJASISE |

SH. AJAY KUMAR JAINJASYSE

| MS. L KIRAN NATH/ASISOUTI

* SH. RAKESH TIWARI AS]
SQUTH EAST
MS. RAJ RANI MITRA ASJ-03
SOUTH EAST
SH.GULSHAN KUMARAS)-01
SOUTH EAST
SH. GULSHAN KUMARASJ-01
SOUTH EAST

SH. RAKESH TIWAR! ASJ
SOUTH EAST
SH. ATUL KUMAR GARG ASS
SOUTRH-04
SH.RAJEEY BANSAL ASJ-03 SOUTH

SH.RAJEEY BANSAL AS-03 SOUTH

SH.RAJEEYV BANSAL ASJ-03 SOUTH

* 1
! SH.RAJEEY BANSAL ASJ-03 SOLITH ‘!

|
SH.RAJEEV BANSAL ASI-03 SOQUTH |

SH.RAJEEY BANSAL ASJ-03 SOU’[’i—I I
| |




4

47,

a. |

a8,

49,

RO197402012
T RO197302012
ROLI97362012
RO3 14662012
ROT14082012
026172012
RO235622012
0029462013
RO271292012
ROI20412012
ROZI0872012
RO325902012

ROL40012012

140002012
; RO275212011

i H0293592012
i

CR NO 24/12

CR NO.232

CRNO 2212
CR NO.59712

CANQ.I6M12

CRNOA02
CR NO. 32712 7

CR NO.05/13

CR NO.43/13
CR NO.10/12
CR NO30/12

CR NO 0113

CRNO 1713

CR NO 1812

CR NO L210

TR NO.50/M2

llE.I:.NA GAMBHIR VS I(ALE.SIIWAR
lNFRAS I RUC'I ‘URE PVT LTD.

KARAN VS KALESHWAR
INFRASTURCTURE PV LTD.
"LAXMI SINGHI VS STATE
SATAL VS SYAMIIR & ORS
 DINESH TANWAR VS STATE & ORS
JITENDER MALHOTRA VS ASHISH

DUTTA
SATBIR SINGIH VS STAIE

ORS
SMI BIIUI’LNDLR KAUR & URS

STATE & ORS
ANIL YADAV & ORS STATE & O1S
VINOD KUMAR VS STAIE

RAHUL SETHI VS ANJU PANWAR

RAHUL SETHI VS ANJU PANWAR

ANKITA VS UDIT MISHRA

INDERJEET SINGH VS 5 TATE & ORS

SANJAY VS SURENDER KALRA

STATE VS KUMAR SAUMITRA &

17.01.2013

17.01.2013

23. 01 2013

28.1.2013

20.01.2013

30.01.2013
01.02.20(3
06.02.2013
1122013
£2.02.2013
16.62.2013
16.02.2013
18.022013 |
18.02.2013

19.02.2013

20.02.2013

ALLOWED | o8ROtz
ALLOWED | 09/F72013
" ALLOWED | 10/Fm013
© DISMISSED weods |
DISMISSED 2013 | s
DISMISSED oy
SEI'SIDE™ 14/F2013
* ALLOWED 0/F2003
ALLOWED | 17013
ALLOWED 18/Fr013
DISMISSED 200472013
DISMISSED A0003
DISMISSED L2013
DISMISSED I oty s
WITHDRAWN | 240m3
DISMISSED 013

SH RMLL.V BANSAL AS§J- 03 sourTH

fSH.lmjngv BANSAL ASJ-03 SOUTH

SH. RAJLEV BANSAL ASJ 03 SOU IH

SILRAJEEY BANSAL ASJ-03 SOUTH

SH RFU]:.E:.V BANSAL ASJ-03 SOUTH

SH.RAJEEV BANSAL ASI-03 SOUTH
SH.RAJEEV BANSAL ASJ-03 SOUTII

SHLRAJEEY BANSAL ASJ-03 SOUTH

SHLRAJEEV BANSAL ASJ-03 SOUTH

S}l.llNEEV BANSAL ASJ-03 SOUTH

SH.RAJEEV BANSAL ASJ-03 SOUTH
SH.RAJEEV BANSAL ASI-03 SOUTH
SHRAJEEV BANSAL ASJ-03 SOUTH
SH.RAJEEV BANSAL AS1-03 SOUTH

SH.RMEEV BANSAL ASJ-03 Slel'H

[ SH.RAJEEV BANSAL ASI-03 SOUTII

i
!




61

63,

04,

G

b7

{1

69

70

/1

72

73.

74.

fb.

77

RO032362013
i
RO297502012
RO293582012
NA
ROIGILZ012
ROVEUBO2012
ROZ66582012
‘NA
ROO4L002012
RO033142012
RO302512012
ROBOSYL2013
R0301082012

RU022361013

Ro023072013

CR NO 07713
RTIAPEAL
NO.12/12
CR NO.50/12
CR NO.S8/12
CR NO. 5212
CANOSIZ
CA N(-). l()fl;‘-
CR NO.57/12
CANO.7YL2
CA NO.OBIL2
CANO. 0112
CR.NO.0G/13
CR NO.05/13
CR NO.61/12
CRNOI0MA3

CRNOL1612

ASHA VS IIANSRAJ & ORS

KARAM PAL SINGH VS P.LO SAKET
NISHANT VS STATE
JITENDER SINGH BISHT V/S STATE
VIRENDER KUMAR VS STATE
COL.PRAHALAD RANA VS RAJU
RANA R. TIWARI VS STATE
HIPPAN PANDEY VS STATE
'RAJESH ARORA VS PRIYANKA

(.HOUDHARY

INDER MOHAN T [WARI VS KAVITA
TIWARI

INDER MOHAN TIWARI VS KAVITA
TIWARIL

SUNIL KUMAR VS STATE

RRANGANATHAN VELURA VS
STATE

RAKESH SHARMA VS STATE

|
UMESH PANSARI VS SUNIL DUTT

MUD.RABI-UL HAQUE VS PREM
PRAKASEH JUNEJA

7022013

30 01.2013

04.0L.2013

07.01.2013

08.91.2013

4012013

15.01.2013

15.01.2013

17002013
19.01.2013
19.01.20t3
30002013
31.01.2013
08 02.2013
16,02.2013

20.02.2013

!
|

Wl'l H DlLAWN

DISMISSLD

SET ASIDE
SETASIDE
DISMISSED
PROVATION
SETASIDE
DISMISSED
ALLOWED
DISMISSED
 DISMISSED
SETASIDE
ALLOWED
DISMISSED |
DISMISSED

DISMISSED

26/F2013
274712013
207872013
30/F72013
3172013
JEA013

3013

34/E72013
35672013
36FR013
37E2013
IB/ER013
39602013
AVFR013
43013

44/¥2013

SH. RMEL‘V BANSAL ASJ 03 SOUTH

5ll YOGP.SH KUMAR I(HANNAASJ
SPECIAL FAST COURT 50U l'H

Sil, RMI:.NDI:.R KUMAR SHASHT Rl
AS5J02

Sl[ RME.NDE.R KUMAR SIIASH I Rl
AS5J-02

s, I{AJLNDLR KUM!\I{ SHASHTRI
ASJ-02

SH.RAJENDER KUMAR SHASIITRI
ASJ-02
SH.RAJENDER KUMAR SHASHTRI
:\SJ 02

SII RAJLNDLR KUMM{ SII.‘\SH l'Rl
ASJ-OZ

SH.RAJENDER KUMAR SHASHTRE
ASI-02

SII RMLNDER l(UMAR SHASH IRI
ASJ 02

StL ICAJLNDE.R KUMAR SHASHRI
ASJ-02

SH RME.NDE.R KUMAR SHASH I'Rl
ASJ-02

SII RAJ LNDI:.R.KUMAR SIIASH I I{I
1 ASJ-(2

! SILRAJLNDER KUMAR SHASIITRI
AS3J-02

SILRAJENDER KUMAR SHASHTRI
ASJ- 02

SHRAJENDER KUMAR SHASH IIU
ASJ-02




6

78.

75,

B0
.
82,

83

44

85

a6.

47.

a4,

89.

90,

a1

92.

94.

" Rouz8232013

RO323732012
RO204602012
RO264202012
RO297342012

RODD9AL 2012

RO323752012

RU291302012

RUZGHZGé(ilZ

RO268292012

k0315572012

ROUS4792052

R0O225472012

ronODIIZ0LY

R0000242013

RO26B282012

" CR.NO.GI/IZ

CANO.81/2

R NO.42/12

CR NO.23412
CANO. 23312
CR NO.10/E2

R NO.0GLS

CRUNO.363/12
CA NU.;%”é
CA NO.200/12
CR NO.241712
CANOSII2

CR NO.290/E2
CA ND.04N3

CAND 03113

CANO 19812

INDERJEET BANERJEE vs S;i';il'l:‘; )

" MD. MURSLIN VS STATE

DEEPAK VS ADE.SH KUMAR
]JANSAL

AMIT SINGH VS STAE & ORS

KKALI BAL VS STATE
SANJAY@ SANIU VS STATE

RADLb‘.f METAL PRODUCIS PVT
LID.& ORS. V5 ‘i'l'm']:'. & ANil

RADLLEY METAL PRODUC!'S PVT
Lr D VS STATE & ANIl

Vll’lN DASS Vs S'l‘A'l'E
JAHAGIR ALAM VS STATE
RULA NATH VS STATE
BABU KUMAR & ORS VS
SMT.NAGINA
PREETI SETTA VS RAJINI CHAWLA
RAKESH KUMAR SHARMA VS
STAIE & ANR

DILIP SINGH V5 AMAR MALIK

BHAGIRATH VS STATE

C20.022013

27.02.23

27.02.2013

UZ 01, 2013

(l:l.Oi 2013

02012013

04.01.2013

04.01.2013

" 02012013

02.01.2013

03012013

03.01.20 lj
03.01.2013
U3.01.2013
03.01.2013

02.0:.2013

DISMISSED

DISMISSED
DISMISSED

| DISPOSED OFF
DISPOSED OFF
ALLOWED

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

' D-ISMIEESL':.I;')V

ALLOWED

DISPOSED OFF |

liSPOSED OFF

DISPOSED OFF

45/FR013

 4GIFR013

aEnoLs

48/["&013

A9/F12013

S50/F72013

G013

CGIEROL3

55/F/2013

SG/EA013

SHEROLS
 SBIFA013
S9/K/2013
6372013

GA/FFA013

53013

SILRASJENDER KUMAR SHJ\SI!IRI
ASF-02

o e ——— e e

SHRAJENDER KUMAR SHASH TR
ASJ-02

bll RAJLNDLR KUMAR SHASHT I{I
AS)-02

" SH. R K. GAUBA
DI & ASJ-UCISOUTH

SH. R, K. GAUUA
D) & ASJ- IICISOU !Il

SH. k. K GAUBA
D) &ASJ IIUSOU [II

SII R K GAUBA
LI & ASJ llC!bOU’l H

SH R. I GAUBA
i &ASJ IIUSOUIII

SH R K.GAUBA
D) & ASJ-L/C/SQUTH
SH. R. K. GAUBA
9]} & I\SJ UUSOU'! H

5[[ R. K GAUBA
DJ & ASJ-1/CISOUTH

e B

SH. k. K. GAUBA
DJ & ASJ- lICISOU“l H

SH. R K. GAUBA
DJ & ASJ-1/C/SOUTH

SH. R. K. GAUBA
DJ & ASJ- lIUSOUIlI

. SILRK GAUBA DISTRIC JUDG!‘_
IASHSE

SHALK. GAUBA DISTRIC JUDGE

IAS)SE




97
98

2.

100.
101
102.
103.

104,

106
(07,1

}
108}

s

RO268272012

ROD0942012
RO009832012
RO291312012
RO291362012
ROZ91352012
RO2912720112

RO271062012

RO291332012

R019265201.2

RO322562082

RO002252013

RO002032013

ROGOL262013

HULDBY72012

RD271692012

CANO 19212

CANO 11112

CANO 1212
CR NO 364712
CR NO 365712
CH NO 366/12
Cil N 367“2
CR NO 33812
CR NO 368712
CANO 13212
LR NO 02113

R NG 0813

CAND 1013

CRNOOMLS

CA NG 234112

CANO 207112

SUMMI (PINI(I} VS S'l'A'['l.‘.

RAGHU VS smrs

ANIL VS STATE

M/S RADL.LY MLIAL PRODU(.IS
PV'[ LlD VS S'IAU:.

M/S IIADLLY MLIAL PRODUCTS
PVTLTD VS STATE

M/S RADLEY METAL PRODUCTS
I'VI Wb VS S'I'A'l'l:'.

M/S RADLLEY MI:.IAL I’RODU('IS
PYTLID VS STATE

MO INDER SINGI VS RAMESH
M/S RADLEY METAL PRODUCTS
PVTLID VS STATE
SANJEEV DUTTA VS SHALLU DATTA

NEEPAK KANOIIYA VS I1YOTL
KANOIA

ABHAY CHANDRA VS MCD

MS. DAYAWAT1 SANGWAN VS Sil.
DIARMENDER SANGWAN

SHRIAKEH L BHARGAVA VS SMT
LALIT GUPTA
RAVIVS STATE

ARVIND VS STATE

02.01.2013

02 01 2013

02.01.2013

04.00.2013
04.01.2013
04.01 .ZUi3
04.01.2013
04.01.2013
04.01.2013
04.01.2013
04002013
05.01.2013
05.01.2013
051 2013
07.01.2012

07.01.2013

DISPOSED OFF |

ALLOWED |
ALLOWED
DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

ALLOWED

DISPOSED OFF
DISPOSED OFF
DISMISSED
DISPOSED OFF

" DISMISSED

DISPOSED OFF

DISPOSED OFF

DISPOSED OFE

54/1'72013

SUFR013

S¥FRO13

68/F/2013
6OFR013
70612013
TUEOL3

GJII-QOIEI

 rn013

73/FI2013
7AIEL2013
TSIER013
62013
7EI013
THIER013

TWERD13

Sk IASJISE

SH.RLK. GAUBA DISTRIC JUDGE
IASVSE.

| SH.RK. GAUBA DISTRIC JUDGE

IASJISE

SII ll K. GAUBA DISTRIC JUD[:E.
IASJISE

SiL !l I (.:AUBA DISIR[C.JUD(JI:
IASJJ'SE-.

SILRK. (:AUBA DISTRIC JUBGE
IASJISE

SH.RK. GAUBA DIS’ [RIC JUD(-I:.
IASJISE

SH.R. K (JAUBA D[SIRICJUDGL

MSJISE.

SH RK. GAUBA DIS l'R[C .IUIJGI:.
/ASJSE

SILRK. GAUBA DISTRIC JUDGE

TASHSE

SH.R.IK. GAUBA DIS” l [{lCJUDGI:.
IASJISL

SH.R.K. GAUBA DISTRIC JUD(:L

H\.SJJS]:.

" SH.RK. GAUBA DISTRIC JUDGE

fASJ/SE

SHLRC GAUBA DISTRIC JUDGE
IASJIS[

SH.R.K. GAUBA DIS TRICJUDGE
lASJ!SE.

5H R.K. GAUBADIS IRIC JUDGE
IASIISE




110.

nz.
3.

114,

W16
117.
118.

119,

120.
-12[.
122
124

123

i

10308092012

!103().1[1(]2012

TRO281922012

RO321292012
ROZBGOG201 2
10277712012
RO1G0992012
10272752012
10265732012

0325922012

ROD04592013
i{0088542612
RODBASH2013
ROGD4SG2013
RUD04H0201 3

RUO03L220L3

CANQ 238/12

CANO 235/12

© CRNQ 355/12

 CRNO O3
GANO 223132
CAND 21212
CANG L1
CR NO 340712
CR NO 361712

CANO N3

TP(CRL) NO 01/13

CANO 8012
R NO |5-f|3
CRNO 1613
CIR NGO G9/1S

CR NO 177113

SHANKER VS §TATE

KARAN TIWARI VS STATE
SI. NANAK GUPTA VS STATE
H M INFORMATICS VS CATMOSS
RETAIL LDT
SANJAY KUMAR VS STATE

HARENDER SINGH V5 STATE

BABY LISA KAJ VS RAJESH
SHARMA

M/S ADITYA BIRLA INSULATORS V5
STAIE
MIS GODRES & BOYCE MFG. CO.
LlD VS S'I'A'I'll
LI.COL, (RLID ) SARVADAMAN

SINGII OBEROI VS SH. JUSTICE
SANJAY KISHAN KAUL

ISHAQUE KHAN VS RAJEEY
AGGARWAL
DAANVIR VS STATE
MOID. RAIS VS STATE
MOHD. RAIS VS STATE

POONAM KAUSHIK VS STATE

MMECLTD. V5 M/S JAY KEY

f
I

07 Ul 2013

07.00.2013
“o7.012013 |
04.00.2013
07.01.2013
07.01.2013
07.01.2013

08.01.2013

08.0L.2013

08.01.2013

08.01.2013
08.00.2013
08.01.2013
08.01.2013

09.01.2013

DISPOSED OH

DISPOSED OFF
 DISMISSED

DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
| DISMISSED
DISPOSED OF¥

© DISMISSED

DISPOSED OFF

DISPOSED QFF

DISMISSLED

(4.01.2013

DISPOSED OFF

DISPOSED OFF |

DISI-’(SS ED OFF

DISPOSED OFF

B0/E/2013
BU/ER013

821[-2013

837772013

MIFQUB

| BSFR013

 BEA2013
BIFR013
BH/ER0L

BOFROLS

907172013
QU013
91013
93/F 2013
Q4/FA013

YL/E2013

|
!

. SH.R. K GAUBA DlS IIUCJUDGL

- SH.RK. GAUBA DISIRIC JUDbL

SH R.K. GAUBA DIS T RIC JUDG['.
fASJISl:.

JASJISL

SH R.K. GAUBA DIS'I RIC JUDGE
IASHISE

SN ll K. GAUBA DIST RIC JUD(:!:,
IASJISL

fASISE

SILRK. GAUBA DISTRIC JUDGE
INSISE

5" R.K. (.-AUBA Dl& IRIC IUDGE
H\S.Hbl‘.

SILRLK. GAUBA DIS l IUC JUDGI:.
!ASJISE 1

SILR.K. GAUBA DISTRIC JUDGE
IASYISE

5H K. (:AUBA DIS ll{lC JUDC-L'.
JASMSE

SH.R.K. GAUB!‘; DISTRIC .I'UDG'I-.‘
IASIISE

SH.RK GAUBA DISTRIC JUDGE
IASJISI:.

SH.R.K. GAUBA DISIRIC JUD("I:
/AS)MSE

SIL.RK. GAUBA DISTRIC JUDGE
JASVSE

SH.R.K. GAUBA DISTRICIUDGLE
TASISE

SH.RK. GAUBA DISTRIC JUDGE




136.

137,

138
139,
140. 1

ldl.i

RO072622012

RO000082013

RO295652012
R0233422012
RO277602042

NA

NA

NA
RO282502012
R0282602012
RO008222013
RO266192012
02047201 2
ROD09052013
RU279432012

Ro284122012

CANO 7412
CANO 0713
CR NO 370/12
CANO 15012
R NO 347712
M NO 0213
CIt NO 3787112
CI NO 379112
CAND 218/12
CANO 21912
TR(CRL) NO 02713
CR NO 333112
: CR NO 262/12
:
fIP(CRLY NO 0K
CR NO 350712

CANG 221712

" ENTERPRISES

RAJESH RAM VS MS5. AARI‘[ D!.‘.V[

RAVINDI-_R SlNLrll VS5 SMT. MLG]INA
SINGH

ROHl'l DHAWAN Vs :‘\DVAN’IUIU:.
ADVER[]S!NG & MARKE.] [NG

I’ANKI\J SINGH @ MAN(.RU Vs
5 I'Al E

\IR S:‘\'\UAY SOLANKI VS IMAGE
INTERIORS

THREE ACES LOGISTICS P-V'I'. Lrp
A2 RLNU MMIAJAN
RAMESH (..IU\NL) GUPTA VS E:UNI'IA

SHYAM SUNDER @ SANJAY VS SMT,
SUNITA
SI1. SAI'YA BHAN SHARMA VS MS.
KAMLESH KUMARI

SI1. SATYA BHAN SHARMA VS MS.
KAMLESI KUMARI

STATE V5 NANHE
SIL BIKAS MISHRA VS STTAL

HAM SHANKER GUPFTA VS RAM
BABU GUPTA

AMRIK SINGH VS STATE

MANJEET SINGH VS SHO {PS; K.M.
PUR)

RAVINDER SINGII NAGRA VS STAT'E

09.01.2013
10.01.2013

10.01.2013

10.01.2013

10.01.2013
10.01.2013
11012013
11.0L.2013
11.01.2013
11.0L.2013
11.01.2013
LLOL2013
1.01.2013
14.01.2013

04.01.2013

15.00.2013

-}
DISPOSI:.D OI- F

¢
I

DISMISSED

| DISPOSED OFF

DISPOSED OFF
ALLOWED
WITHDRAW
© ALLOWED
DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
 WITHDRAW
DISPOSED OFF
DISMISSED
WITHDRAW

DISMISSED

DISPOSED OFF

|

IR

.‘JGIF!ZO]S

oFR013

 08FR013

99/F12013
100/E2013
RETZ e
1021672013
WHE2013
10472013
LO5//Z013
106/E/2013
107/F/2013
108/F/2013
109/E/2013

1W/FR013

LI/ERZDL3

JASHSE
SH.RK. GAUBA DISTRIC JUDGE
IASI/SE

SH.R.K. GAUBA DISTRIC JUDGE
IASI/SE

SH R K 7(.-AUBA DIS’ l'Rl(. JUDGL
IASJISE.

SH R K. GAUBA DIS T RIC JUDGF
IASJISE.

SH.AR l( DAUUA DISTRIC JUDGE
TASJISE

'SH.RK. GAUBA DISTRIC JUDGE

IASJIS!:.

SILR.K. GAUBA DISTRIC JUDGE
IAS/SE

bﬂ ll K. GAUBA DIS'IIU(,JUDGL
IASJISE

SII ll K GAUBA DIS [!{IC JU[JGI:.
IASISE

SILR.K. GAUBA DISTRIC JUDGE
IASHISE

'SH.RK. GAUBA DISTRIC JUDGE
IASUSE

SH.R. K GAUBA DISTRIC .IUD(:I:.-
MSJISL

SH.RK. GAUBA DIS TRIC Jl!l)(-h
H\SJISI:. i

SH RK. L:AIJBA DISTRIC JUDGE
IAS)SE

SH.R.K. GAUBA DISTRIC JUDGE
IASNSE

SILR.K. GAUBA Ile'l'R[C JUDGE




10

142.
143.
1.
145,

146.

- Ro297792012

ROJD{IDJZO 12
RODMS)UZOIé
REVOILIZO13
R0235272012
Ilﬂ!ﬂﬁd.?i!ﬂl?:
RU2L2682012
RO204692012
RO2831520(02
ROOGI 762013
RO051152013
RODHALG20LS
RO0S1172013
ROMSGEN2012
ROD26572012

RU288532012

I

CR NO 372112
CR NO 380712

CANOQ 4212

TP(CRLY NO 04713

CANO 151712
CANO 224112
CR NO 310712
CANO 130/12
CRNG 35712
CR NO 26/13
CR NO 27713
CR NO 26713
CR NO 2913
CR NO 25212
CANOD 2212

CANO 227412

PAWAN KR. JHA V5 ASHWANI
KUMAR SINGH

MONA @ SABNAM VS STATE

VIVER PRAIILADAN V5 STATE

ANIL KHANNA v5 GULAR SINGH
VERMA

SH SHYAM PAL V5 SH. SANJAY
GOYAL

NILANJAN GUPTA VS STATE
PUSHKAR RAJ VS STATE

O.P. DHAKOLIYA VS HARVINDER
.SINGII

U P. DHAKOLIY[\ Vs HMWI\IDI:.R
5INC-1{

0.0 DHAKOLIYA V.‘J II}\RVIND}:.R
SINGH

O B DHAKOLIYA V5 ITARVINDER
SINGH
RATTAN CHADHA VS STATE
SOBAN SINGH VS STATE

KANWAR PAL SINGH @ KUNDAN

RAJESH KUMAR RAJPUT VS STATE |

STALE VS OM PRAKASIE KANODIA

15.01.2013

15.01.2013

15.01,2013
16.01.2013
16.01.2013

17.01.2013

[7.01.2013 -

07.01.2013

20012013

21.01.2013

2L.01.2013 -

21.01.2013
2101 2013
22.01.2013
22.01.2013

23.01.2013

DISMISSED

ALLOWED
DISPOSED OFF
DISPOSED OFF

DISPOSED OFF

ALLOWED
ALLOWED

DISPOSED OFF

DISPOSED OFF

DISMISSED

DISPOSED OFF

DID

DISPOSED OFF |

DIS]’OSED OFF .

DISPOSED OFF |

BISPOSLEL OF |

11?JFQUI3

llJII-fZO 13

© 1aFR013

115/F2013

16/E2013

SYIRER013
H/ER2013
L9/FR2013

" Lz0mr2013

Laurros
1202013

L23/E2013
1247F12013
125772013
126/E/2013

L27/Fi2013

H\SJISE

IASIISE

SILRK. GAUBA DISTRIC JUDGE
IASHSE

SH.R.K. GAUBA DISTRIC JUDGE
IASVISE

SH.R. l( GAUBA DIS IRIC JUDGE
IASJISE.

SILILK. (:AUB-A DISTRIC JUDGE
I}\SJISI:.

SH. R_K GAUBA DISTRIC JUDGE
IASHSE

SH.RK. GAUBA DIST ll[C JUDGL
IASIISL

SILRK. GAUBA DISTRIC JUDGE
IASI/SE

SHLR. K GAUBA DISTRIC JUD(.-F.
IASNSE

SH.R.IK. GAUBA DISTRIC JUDGE
IASJISE

SH.R. K (-AUBA DIST RIC JUDGE
IASJISI:.

SH. R K. (:AUBA DIS lRlL JUIJ(:I-_
I:\SJISE

SH.R. K (;AUBI\ DiSY RlL JUDGL
IASHSE

SH.R.K. GAUBA DISTRIC JUDGE
H\SJISI-.

SH.R.K. GAUBADISTRIC JUDC'I:,
IASHSE

SH.R.IK. GAUBA DISTRIC JUDGE

‘ SH R K. GAUBA DlS I’RIC JUDGE




!
Ly
17

l'l]l

ROUDJSB2013

R0255632012

”
ROD55512012
RO024722013
RO274682012
NA
ROD184G2013
ROZ28052012
RO306B72012
RU3L3992012
ROD00322013
{01 /0032012
Rntz280/2012
RU29321 2012

RUOZ2DB072012

CANG 16/13
| crvo e
CR NO 36713
CANO 55712
CR NO 26113
CANO 211112
CANO 96/12
 CAND 2513

CR NO 18112

CR NO 210/12
| CRND 211712

CANO 01412

—— e — - . a

CR NO 1602712
CR N} 18012
CANO 206/12

CA NO 20812

VS STATE
VINIT SHARMA VS STATE
SHRIKUMAR PAL VS STATE

SHIV CHARAN VS STATE
'ROHTASH VS STATE
MANOI SHARMA VS S IALE
SATISH KUMAIEVS pOONAM RANT
SUDRASHAN VS STATE
PRASHANT KUMAR SINGH VS M/S
SPIRAL SYSTEMS & NETWORKING
RAJEEV ARORA V§ STATE
PRADEEP KUMAR BANSAL VS
STATE
RAMAN MISHRA VS STATE
M/S ALLIED TECHNOLOGIES VS
SANJIVINI ENTERPRISES

MUEDHATITHI JHA VS HIENDER
NATH SHARMA

i LA SIDDIOQUIE VS MOINUDDIN E1¢C

KAMINI KHANNA VS STATE

JAGMOLAN BEHAL VS S. SEWA

i
|

g s
23.01.2013 | DISPOSED OFF

20012013 | ALLOWED

28012013 | DISPOSED OFF
20.01.2013 | DISPOSED OFF |
30.01.2013 | DISPOSED OFF
30012013 | DISPOSED OFF
31002013 | ALLOWED
31012013 | DISPOSED OFF
02012013 | DISMISSED
00.01.2013 REMAND
BACK
IL01.2013 | DISMISSED'
15012013 | DISMISSED ASS
17002008 ¢ ALLOWED
!

17.01.2013 } DISMISSED
17012013 | ALLOWED
24002013 | DISMISSED

-

128/F/2013

1312013

I32/I‘I'AUIJ

LAWER013

ol

Ewgrangs
135/72013
136/E72013
1374572013
138/F/2013

139/F72013

- ld-nll-12013

141/F2013

142/1772013

143/F12013

[44/F12013

o013

IASHSL,

SILR. K GAUBA iy r RIC JUDDE
IASJISE

SH R.K (:AUBA DIS I'RIC JUDL:I-_
IASJISE

SILR.K. GAUBA DISTRIC JUDGE
IASISE

SI[ R_K GAUBA DIS I R(C. JUDGL
1ASJISE

SH R K. GAUBA DIS’ lRlC JUD(-!‘
IA!:JISL

SH RK. GAUBI\ DlS Iic JUD(JE.
IASHSE

SHLRK. GAUBA DISTRIC JUDGE
IASJISI:.

SH.ILK. GAUBA DISTRIC JUDGE
IASV/SE
SH AJAY KUMAR JAIN?AS/SE
SH AJAY KUMAR JAIN/AS/SE
SH AJAY KUMAR JAIN/JAS/SE
SH AJAY KUMAR JAIN/AS/SE
SH AJAY KUMAR JAINVAS/SE
SIl AJAY KUMAR JAINIAS/SE

SH AJAY KUMAR JAINMS!S!-

SH AJAY KUMAR JAIN/AS/SE




12

174

175

176.

177,

178

150

L81.

182,

183.

164

[HA

180 |
{8/ |
|

143, |

i
189,

ROD05442013

276722012

RO228042012
R0026072013
RO026102014
10028082013
RO02B062013
RO028092013
RO254522012
RO186512012
RO029942013
RO254712012
RO250912012
RO00204201.4
ROZH 726201 2

ROe280872012

CR NO 02713

('R NO 197112’

CANO 1512

CR NO 39713

CRNO 4013

CR NO A3

CRNOax1)

CRNO 4313

CR NO 314/12

CANO 12912

TP{CRL) NO 07/13

CA NO 164112

A NE) 157712

CANOUMIS

CANO 16812

CR NO 351712

SINGH
VINOD PATEL VS KAPIL AGGARWAL

: SHIKHA MATTIUR VS STATE

M/S LALLIPUT KIDSWEAR LTD. VS
M/S MANDHANA INDUSTRIES L1D.

I’I{AMBIR S]N(sll VS M/STOUR
LOVERS TOURISM

PRAMBIR SINGH V5 M/S TOUR
LOVERS TOURISM

PRAMBIR SINGH VS M/S TOUR
LOVERS TOURISM

PRAMBIR SINGH V5 M/S TOUR
lOVEIH lOlJ]lISM

PRI\MBIR SINGII Vs MIS TOUR
lOVhIl& IDURISM

NIRMAL ARORA VS STATL
ASHWANI MARWAH VS STATE
SHALANI VS STATE
RAJMY KUMAR VS ANU KUMARI
DHARAMBIR SINGH VS STATE
SAROJ SAILESH JAIN VS STALE
DR. SATYAVEER SINGH VS M/S

DENTSPLY INDIA PVT. LID.
SAURABH SINGIE VS DR. AJAY

28.01.2013
05.01.2013

31.01.2013

01.02.20‘13

01.02.2013
01.62.2013
01.02.2013
01.02.2013

01.02.2013

01.02.2013

02.02.2013

04.02.2013

04.02.2013

04.02.2013

05.02.2013

05.02.2013

; DISPGSED GFF

ALLOWED

DlSl'OSED OH-

DISMISSED

DISPOSED OFP

DISPOSED OFF

DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
DISMISSED

DISPOSED OFF

WITHDRAW

DISPOSED OFF

ALLOWED

DISPOSED OFF |

1457872013
La6/F12013
1471672013
LABIFI013
149/F72013

150772013
[ Rt

151/672013

1527172013

I.JJIHZ!II.:I
154/FF2013
lS:":lF:QO l‘3
L567E72013
157/F72013
158%/F2013

159/F/2013

166/F/2013

SH A.I'AY KUMAR JA!N!A‘HSL

I AJAY KUMAR JAIN/AS/SE

' Ms. RENU BHAINAGAR/AS).SE-01

SH ll K. GAUBA DIS l RlC JUDGE.
IASIISLE

SH-R.K. GAUBA DISTRIC JULGE
IASJISL

SH.RK. GAUBA DISTRICJUDGE
IASJIS]:.

SH.RK. GAUBA DlSI RIL.JUDG!:.
IASJISE.

. .‘)ll RK. GAUBA DIS!RIL JUDGL

IAS.HS!:

7511 R, GAUBI\ DISTRICJUDGE
MSJISE.

SH.HLK. (:AUBA DIS l RIC JUDGE
IASJISI;

SH.RK. GAUBA DISTRIC JUDGE

fASI/SE

SILRK. GAUBA DISTRIC JUDGE
IASISSE

SH.R K. GAUBA DIS TRIC JUDGE
IAS)/SE

SH.R.K. GAUBA DISTRIC JUDGE
fASISE

SH.RK. GAUBA DISTRIC JUDGE
IASISE

SH.RK. GAUBA DISTRIC JUDGE




al

190.

191,

192,

193,

194.

196.

[97.

198.

199

200.

201.

20

!
208,

R0306472012
RO272712012

RDL!BIBEﬁUIZ

RO3056G12012

RE305602012
40034152013
ROD35102013
ROD3$1I2013
ll6365612012
l(UZHSHUiﬂIZ
0293602012
R0038952013

ROUDIRDI201 S

ROD3B972013

ROIH0362011

i
[
i

i

CR NO 37712
C-“ P_\!L-)-];’v.lflz
LR NO 3312
CIUNO 375712
CR NO 176712
CR NO 48713
CR NO 49713
CRNO 50113
CANO 2306/12
R N.() a2
CANO 23012
CR NO S6/13

CR NOL/ALS

CRNOSBIS

(. A NO 44/13

KAUL
SANIAY GULAT! VS STATE

RAJESH KUMAR VS STATE
ASHISH SABHARWAL VS DEEPA RAT
- > N - . -
SHAHEEN AKHTAR VS AUSAF ALl
BHAYT
SHANEEN AKHTAR VS SHAFIQ
AHMED
RAJLESH BERLVS GENESIS
EDUCATION FOUNDATION
SITU SHASTRI VS FOREMOST
FACIORS LID.
SITU SHASTRI VS FOREMOST
FACTORS LID.
PAWAN KUMAR VS STATE

YOGESH SHARMA VS STATE
[.{ALI-EEV S(jOl) VS CILATAL] 500D
HARIKANT TRIPATIII VS STATE

M/5 SAMUDRA BIOPHARMA pVL
LTD VS MS TROCNOLOGY
VDEVELDPMENT BOARD

M/S SAMUDRA BIOPHARMA PVI
LTD V§ M/S TECNOLOGY
DEVELOPMENT BOARD

SHIV KUMAR PRASAD VS

¥

06.02.2013
06.02.2013
T06.022003
06.02.2013

06.02.2013
08.02.2013
00.02.2013
08.02.2013
11.02.2013
1L02.2013
12.02.2013

13.02.2013

13.02.2013
13.02.2013

14.02.2013

v
|
i

i
|

DISPOSED OFF

IASISE

16U/FR013

DISPOSED OFF | 162672013
ALLOWED 1GYFR2013

[ Disposep oFe | 1ewvEnoiz
DISPOSED OFF 657172013
DISPOSED OFF | 166/P2013

DISPOSED OFF | 167572013
DISPOSED OFF 1687172013
DISMISSED |  169/F2013
ALLOWED [70/F/2013
DISPOSED OFF | 17U/E72013

DISPOSED OFE | t72/k2013
DISPOSED OFF L73/442013
DISPOSED OFF L74/K72013
DISPOSED OFF | (73/kr2013

'SILRK. GAUBA DISTRIC JUDGE
'SH.RK. GAUBA DISTRIC JUDGE

SILRK. GAUBA DISTRIC JUDGE

" SILR.K. GAUBA DISTRIC JUDGE

SH.R.K. GAUBA DISTRIC JUDGE

SH.R.K. GAUBA DISTRIC JUDGE
IASHSE

{ASJISE
IASKSE

IASIISE

SH.R.K. GAUBA DISTRIC JUDGE
IASHSE

SH.R.K. GAUBA DISTRIC JUDGE
JASNSE

SH.RK. GAUBA DISTRIC JUDGE
TASNSE

SH.LK. GAUBA DISTRIC JUDGE
IASJISE

SILRK. GAUBA DISTRIC JUDGE
TASMSE, |

SILR.K. GAUBA DISTRIC JUDGE
IASNSE

IASISE

IASHSE

SH R.K. GAUBA DISTRIC JUDGE |
/ASKSL

SH.R.K. GAUBA DISTRIC JUDGE
IAS)SE

SH.RK. GAUBA DISTRIC JUDGE




- 205.
206.

207,

208,

! 200,

216 .

211

212

23|

14

RO040452013
0040462013
ROU289820 13
RO267232012
ROD20972013

NA

IRUD36182013

RU270142012

NA

ROD5 1432013

RO170242012

RO051612013

NA

NA

RO002942013

RODIZ2382013

TR(CRLY NO 15713

| e
. VRCRLY NO 09%13

CR NO 59713
CRNO GO/
CANO29/13

CR NO 335/12

CANO 28713

CRNOSI12
CR NO 337712
[P(CRLY NO 0813
CR NO 8013
CANO L2712
CR NO 81/13

|
IP(CRLYNO 173 ;

CANO 1213

MAJ. ASHISH CHADHA (RETD) VS

STATE V5 DHELRENDER KAUSHIK |

PARMOD GUPTA VS M/S ENN. DEEP

CR NO 2313

DEEPAK MALIK @2 PAINA VS STATE

PRAKASH MEL‘N_A )

VINOD KUMAR VS STATE
SH. VINOD KUMAR VS STATE
MOND. ISLAM VS S$TATE

SATISH KUMAR VS STATE

 CHANDRA DEVI VS STATE
PD. SHARMA VS ISEAQUE KHAN

PARDEEP KUMVAR PARSHAR VS
ONKAR PANDEY

SHRIMATI .‘)ARBARI SI:.V

OM PRAKASH VS STATE
NAEEM AL VS SHEELA SHARMA
MOMLY. AFTAB ALAM V5 BIBI
FARZANA KHATOON
KARAN SINGH PANWALR VS RENU

STATE VS SAIIRAI SINGH &ORS. |

CHITS

26.02.2011

26.02.2013

26.02.2013

14022013 | DISPOSED OFF
14.02.2013 | DISPOSED OFF |
18022013 | ALLOWED
18.022013 | ALLOWED
18.02.2013 | ALLOWED

| 20022013 | DISPOSED OFF
20.02.2013 | DISPOSED OFF
20022013 | DISPOSED OFF
20022013 | DISPOSED OFE
23022013 | DISPOSED OFF
25.02.2013 DID
2022013 | DIsPosED OFF |
2602 2013

| DISPOSED OFF
|£ DISPOSED OFF
! DID

ALLOWLD

nER03

1857172013

170/F/2013

1o |

179/F/2013
180/F72013
L 1K)
182672013

183/F72013

leIFIZUi'J

L86/72013
1877872013
188/F/2013 |
1692013 |

1907672013

LOV/ER013

e

lAbJISI:.

SH.R.K. (:AUBA DIS l!tl(. JUDGE
IASJISE

SH.RIK, GAUBA DIs l RIC JUDG}:.
IASJ!SE

SH.RK. GAUBA DISTRIC JUDGE
IASSE

Sll R K GAUBA Dis’ [I(IC JUDGE
/ASIISE

SILRK. GAiJHA DISTRIC JUDGE 7

MSJISI:.

S}I 13.K. C.AUBA DISIRI(, JUDC:L
fASJISI:.

SH.R.K. GAUBA DISTRIC JUDGE,
IASHSE

SH.R. K (:AUBA DIS l RIC JUDGE
IASJISE.

Sll R K. GAUBI\ DIS lll[[. JUDGL
IASHSE

bll R K. (.-AUBA DISTRIC JUD(:L
IASJISI:.

. SEHE. R I<. GAUBA DISIRICJUDGI:.

IASJIS]:.

SH RK. (:AUBA DISTRIC JUDGE.
1AS)SE

SH.R.K. GAUBA DISTRIC JUDGE
IASISE

SH.R.K. GAUBA DISTRIC JUDGE
{ASHSE

© SH.RK. GAUBA DISTRIC JUDGE

JASISE
SHILK. GAUBA DIS!RIC JUDGE

|
:
|
|
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221,
20,
243,

2.

226,
2.
2.
229,
20,

431

230,

R0279522012
R000G562013
0319822012
RO140122012
R0J32612013
ROJU9 162012
RO047692013
ROUSOG72013
ROOA0472013
RO3IB192012
RO31472012
RO321482012

RUO30B0L2012

RU3I0B052012

ROO71502012

b

CR NO 283/12
CANO 21412

CRNO O3

CRNO 83»'12
CANO 301 i?

CR NO 01713

CANO a2

CR NO 10713
CANO 113
CR NO 08113
CR NO B2
CANO 5112
CANO SN2
CR NO 74112
CR NO 7512

CR NO 2512

RAMESH KUMAR V5 SMT.
GAYAIU\SI

50M DLV GOYAL VS ARCIIANA
GOYAL

(. M BHAIACHAR‘:’A V5 STATE

VSHN{DA RAM TRUST COMIT'TE VS

STATE
STATE V5 AMBIKA PRASAD
RAJ KUMAR SUARMA VS CBI
PALLAVI SIKRI VS AMIT SIKRI
RAJ KUMAR CHAUKAN VS STATE
SAINAM SINGH VS STATE
MOHD. TARIQUE VS JAFAR ALI
ASHISH SARVICES VS LAKSIIMI
PETOLEUM
PUR NATH VS STATE
SURAJ VS SIALE
SANJIAY GAMBHIR VS STATE
SANJAY GAMBHIR VS STATE

ARUNTRIPATHI VS STATE

27.02.2013

18.02.2013
04.02.2013
04.02.2013
06.02.2013
06.02.2013
18.02.2013
20.02.2013

22.02.2013

28.02.2013

03.01.2013

07.01.2013

0701 2013

07.01.2013

17.01.2013

08.01.2013

DISPOSED OFF

ALLOWED

DISMISSED
OFF

DISMISSED
DISMISSED
DISMISSED

ALLOW’LD

DISMISSED |

DISMISSED

DISMISSED

| DisMISsED
DISPOSED OFE |

| DISPOSED OFF !

DISMISSED
DISMISSED

DISMISSED

'm's,uss

OVFR013

193/F/2013
195/F/2013

IQG!FIZDIEI

07F2013

towrEis
| 1092013
200/F/2013
 20UF013
20272013
2037k12013
204712013
205402013
2060672013

207/F2013

20072013

LIS G O e

SH.R.K. GAUDA DIS lR!C JUD(:E
IASJISE

SH.RK. GAUBA DISTRIC JUPGE
JASIISE

SH. V]NAY KUMA!I
KHANNNASJISE

SH VINA\’ KUMAR
KHANNNI\&HSE

i, VINAY KUMAR
I\HANNNASJISL

SIL VINAY KUMAR
KHANNA/ASISE

SIL VINAY KUMAR
KHANNNASJISE;

SH VINAY KUMI\R
KIIANNNI\SJISE

- SII VINAY KUMI\R
I(III\NNNASJISE

SH VINI\Y KUMA[{
KHANNNASJISb

SH. VINAY KUMAIl
K['[ANNNASJI’SE

Shi. VINAY KU\/‘IAR
KHANNA/ASI/SE

SH. VINAY KUMAR
KHANNAASHSE

SH. VENAY KUMAR
KHANNAASISE

SHL VINAY KUMAR
KIIANNAZASISE

SH. VINAY KUMAR




237.

238.

20|

240,
241,
242,
21
244,
215,
246,
247,
248,

249, i

-R(-];'ilSSGZOIZ

RO023012012

k023012012

RDHEJS-!)‘J:!DIZ

RO272382012

. JGO2012
NA

RO306952012

RO248302012

NA

NA

RO317682012

RO102232012

RO293172012

RO298082012

RODOGSG2013

CR NO 80112

CR NO ddr12

CRNOOBZ

CR NO 7212
CANO 4612
CR NO 70112

CANO 2210

CRNO 732

CANO 54/12
CR NO 78112
CR NO 2212
CR NO 12712
CANO L2
CR NO 65012
CANO 47712

CR NO 0213

1

ANJUM ALL VS NOOR JAHAN -

SIAI'I:. VS SI'[ASHIBALA

AS1IU CHAUDIHIRI VS STATE
SAROJ VS INDERJEET
RAVI KUMAR SHARMA VS
SAVINDER KUMAR
CHANDERPAL VS STATE

MANIEET l(l\-lj-!l_VS KULWANT
SINGH

RAKESH SH!\RMAVS STATE

DEVENDER AHUJA VS STALE
DEVENDER AHUJA VS STATE
* STATE VS YUSUF
RADHA KRISHN SHARMA VS STATE
RUHI RAMANAND VS RAMANAND |

AMTT

I PRADELP KUMAR BANSAL VS l
| STALE
RADIHEY SHYAM TIWARI VS STATE

MANOJ AGGARWAL VS STATE

© 08.01.2013

T 09.01.2013

09.01.2013

14.01.2013
14.00.2013
14.01.2013
14.01.2013
16.01.2013
16.01.2013
16.01.2013
20.01.2013
21.01.2013
22012013
22.00.2013
23.01.2013

23.01.2013

DISMISSED

DISMISSED |

DISMISSED

D!SVHSSLD

DISPOSED OFF

DISMISSED
DISPOSED OFE

DISMISSLD

ALLOWLD

DISPOSED OFF |

DISMISSED
DISMISSED
ALLOWED

DISMISSED

DISPOSED OFF

DISMISSED

 200/F2013
200083
NERN3
222013
2U3F72013
SIS S
21/ER0TT

215/F/2013

HGE01

TR0
 2wE2013
 2l9rEnoL3
220/F2013
22HEMN3
22612013

283/FR013

Z-!dl!‘fl!(]lj

SH. V]NAY KUMAR

 KHANNA/ASJ/SE

SH. VINAY KUMAR

Kl[ANNNASJ/SE.

KIIANNNASJISE.

5H. V]NAY KUMAR

I(HANNNASJ/SI:.

SH. YINAY KUMAR

KHANNNI\SJI&L

Sll VINAY KUMAR

KIIANNNASJISL

SH. VINAY KUMAR

KHANNNASJISI:.

SH. VINAY KUMAR

KHANNA/ ASJ!!: E

SH. VINAY KUMAI{

KEIANNNASJ!SE

SH VINAY KUMAR

KIIANNNASJISE

CSH. VINAY KUMAR

KH}\NNN!\&JIM:.

SH VINAY KUMAR

[(HANNNASJISI:

SH. VINAY I(UMAR

KHANNA/AS)/SE

SH. VINAY KUMAR

KHAMNNA/ASI/SE

SH. VINAY KUMAR

KHANNA/ASISE

SH. VINAY KUMAR

KHANNA/ASISE

SIL VINAY KUMAR
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260,
261,
263.

263.

2606, ;
207.

268.

NA
RO30B112012
1O3088062012
1lb3l 7662012
RO2207G2052
e 005 /2012
RUO253742012
RO193122012
RO032672013
RO032092013
ROD32712013
RO032742013
ROO3 70201 3
ROD32812014
ROD32832013

RUG32852013

CR NO 59711
CR NO 76112

CR NO 013

CR NO 25/13

CH NO 0813

CRNO 3713

CR NO 3613

CR NO 24113

CR NO 15/03

CIR NO16/1L3

CRNG 1713

CRNO 10713

CRONO 293

Ci NO 2013

CR NGO 21713

CRNO 2213

" REXNORD ELECTRONICS AND
CONTROL LID. VS BASU DEV
RACHIT SANDRIYAL VS ADITI

S00D
MANISH TALREJA VS ASHITHA
TELREIA
MRS. ALPNA MEHRA VS JATIN
[ AMBA
AJAY KUMAR VS (1) STATE
(2) MS. SANTOSHI KUMARI

DHARMBIR PAWARIVS S1ATE

DESH RAJ & ORS VSis'l'Al'E % ORS

SMT. ASHA AGGARWAL VS STATE |

Sil. K. KESHAVA RAJU VS SH ASHOK
KUMAR ANEJA

[;(E.SHAVA RAJU VS SH ASHOK
KUMAR ANEIA

SH. K. KESHAVA RAIU VS SH ASIiOK
KUMAR ANEJA

SIL IK. KESHAVA RAJU VS S ASHOK
KUMAR ANEIA

KESIHAVA RAJU VS SHLASHOK
KUMAR ANEJA

'
- KESHAVA RAIU VS SEH ASHOK |
KUMAR ANEJA I

SH. 1< KESHAVA RAJU VS SH ASHOK
KUMAR ANEJA

SHL K.

SH. k.

31.0t.2013

SH. 1. KESIAVA RAJU VS SILASHOK

30.01.2013

I Rp—

28012013
01022013 |
11.02.2013
12.02.2013
12022013 |
0022003
06.02.2013
06.02.2013
06.02.2613
06.02.2013
UG.02.2013 |

06.02.2013

06.02.2013

00.02.2013

COMPOUNDED

" DISMISSED

 DISMISSED

ALLOWED |

DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
DISPOSED OF

DISMISSED

DISMISSED

DISMISSED

DISMISSED
DISM ISSI;'.D
DISMISSED
DISMISSED

DISMISSED

:
i

3

22GIF2013

RE013

20013

DO/E72013
PIE015
BuERo13
2IUF013
BYEROIE

234/F12013

23640013

236172013
2INE/2013
ZIB/E0L3
2307F2013

240/F2013

SIL M.K. NAGPAL/ASISOUTH EAST

SH.

KHANNA/ASI/SE

* SH. VINAY KUMAR
KHANNA/ASJ/SE

SH. VINAY KUMAR
KHANNA/ASJ/SE

SH. M.IC NAGPAL/ASY/SOUTH EAST

SH. M.K. NAGPAL/ASI/SOUTH EAST

SH. M.K. NAGPAL/ASISOUTH EAS T
| S1i. M.K. NAGPAL/ASI/SQUTH LAST
SH. M.K. NAGPAL/ASVSOUTH EAST

SH. M.K. NAGPAL/ASI/SQUIH EAST

SH. M.K NAGP}\UASJ/SOU'I‘H EAST

| SH. M.IC NAGPALJASISOUTH EAST |

7Sl ¢ M.K. NAGPALIA-SjIéOU'l'I'f EAST

M. I NAGBAL/ASIHSQUITH EAST)

SH. MK NAGPATZASHSOUTH EAST

L
SIL M.K NAGPALZ/ASHSOUTH EAST

SH. M.K. NAGPAL/ASI/SOUTH EAST



il
b ]
[l

*

281

18

270.
271.

272

270,

271,

278.

279.

262,

ROD95 162012

ROMO37S2012 |

RO956H2012

ROM730622012

RD173052012

Rit- 41462012

ROLGH772012

RO170042012

0267362013

RU1B3102012

RO0D87152012

RODB7152012

ROTO3.382012

ROZ70B1.2011

" CANO 0613

CANO 09/13

CR NO 04113

CR NO 3313
CR NO 3413

CR NO 09713

CAND 0372013
CR NO 0372013

CR NO 38/13

CANO 0213
CR NO 30113
CR NO 20113
CANO 1513

CR NO 28713

KUMAR A.NLIA

SUI!HANI(AR JHA VS STATE

I’AI’I'U VS STATE

" M/S BABA ELECTRICAL VS STATE

MOHD. RAFAD KHAN VS ARVIND
KUMAR DHAR

MOHD RAFAT KHAN VS \HS
TECHKINFO bULU lIONS PV LID

DR (CDL)SUBHASH LHAN!‘RA
TALWAL
VSRM SINGH GAIILOI & ORS

RAJESH VHATURVED] VS STATE
LORD ELECTRONICS V§ SAVITRI
DEVI
M/S PACIFIC INFOTECH PVT LTD. VS

MR. ARVIND KUMAR GANESH
KUMAR

KISIHLAN SINGH TOKAS VS SH.
SUBEY SINGII & ORS

RAKESH KUMAR YADAV Vi STALE
SH. N L. YADAV VS STATE & O

B K. CHAKRABORTY VS SUNIL
‘ GOEL

POONAM SINGH V5 VIMAL KUMAR
SINBA

HARIOM GUPTA VS M/S GODREJ

06.03.2013
04032013
08.03.2013
15.03.2013
15.03.2003

28.03.2013

12.04.2013

25.04.2013

25.04.2013

30.04.2013
(2.05.2013
02.05.2013
06 04%.2013

£3.06.2013

1 DISPOSED OFF

DISMISSED
" DISMISSED
DISMISSED
DISMISSED

DISMISSED

DlSMISSE:.D

DISI’OS l:.!) OF| F

WITHDRAW
DiSMISSED

ALLOWED

i DISPOSED OFF

COMPROMISE

DISMISSED

241/F!2013

. 242!F12013

243/F/2013

244(F12013
245/F/2013

..!d?IHZUIJ M

2497172013

250/F72013

25“[-!2013

25E013
253162013
[UEI013
I56/E72013

257/FI2013

Sl

SH. ML NA-C'[’ALIASJISOUIH EAS[‘

SH.M.K NAGPAIJASJISOU i I:.AS I'

SH. M.K. NAGPAL/ASI/SOUTH EAST
SH. M.K. NAGPAL/ASI/SOUTH EAST
S M.K. NAGPAL/ASHSOUTH EAST

e |
- MUK NAGPALZASH/SOUTH EAST

SH.M.K. NAGPAL?KS:IIS(jU'l:I-I E.‘\S'-l'-

. M.K. NAGPAL/ASI/SOUTH EAST

_—

5i

S;I . M.IK NAGPAL/ASI/SOUTH EAST

SH. M.K. NAGPAL/ASI/SOUTH EAST

—_—

SH

MK NAGPALIASJISOU'[‘H EAST

S MK NAGPALZASESOUTIH EAST

SH.

M.K. NAGPAL/ASKSOUTH EAST,
M.K_ NAGPAL/ASHSOUTH EAST
|
!

SH.
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2084,
285,

266.

287,
288,
289,
290.
0L
20.
293.

294,

1102)_30120 12

RO402142010

 RO2981Z2012

ROZ06142012

RO1B9212006

R 32013

RU042522012

ROO/0462000

RO230452012

ROB35352013

RO30Y 32012

RO057332013

RO034992013

RooDd 18201 3

ROO37222013

ROOUGL22013

{ CR NO 14113

CR NO 3.:![3
CR NO 4/13

CR NO 39!13

CANO 05110
CR NO U213
CRNO 1013
CA NO 0410
CANO 19/12
It NO 08113
CR NO 58/12
CR NO B6/13
CRNOSU13
CR NG 14713
IP(CRL) NO 113

‘CRNO 21113

BOYCE MANUFACTURING
COMPANY LIMITED

R.K. [!{II’AIIHI VS GOPAL KRISHAN
EIFJ._

MAYANK GUITA VS STATE &
ANOTHER

M/S AEON AIRCONDITIONING PV
LD VS
STATE
MUKESH KUMAR GAUR VS STATE
B.5. SAINI VS STAIE'
SHYAM SINGH VS STATE
STATE VS MUKESH KUMAR GAUR
RAJEEV NAYAR VS STATE
KESHAV VS MANISHA
OM BHARTI POOJARI VS STATE
MMTC LTD. VS M/S GLITTER
OVERSEAS & ORS.
S.PGHPTA VS STATE
SUDIIR SABHARWAL VS S TATE

ANIL SHARMA Vé -S'I'KI'L-J

SUBHASI SAINI VS STATE

20052013

28.05.2013

30.052013

30052003 |

05.03.2013
06.03.2013
18.03.2013

26.03.2013

03.04.2013

15.04.2013
22042013
01.03.2013
01 082013
04032013
05.03.2013

05.03.2013

REMAND 259/F/2013
BACK
DISMISSED | 260/802013
DISPOSED OFF | 26UF2013
SET ASIDE 26572013
DISMISSED | 263/F2013
" ALLOWED 26472013
DISMISSED | 265/F72013
DISPOSED OFF | 266172013
ALLOWED | 26772013
DISMISSED 266/F72013
DISMISSED 260/E72013
DISPOSED OFF | 270/F72013
DISPOSED OFF | 271/k72013
DISPOSED OFF | 2722172013
DISPOSED OFF | 2737612013
DISPOSED OFF

274/F12013

SH. M.K. NAGI’AL!ASJ/SOUTH EAS']

SH M. K NAGPAUASJI.SOU’I If LAST

SH. M.K. NAGPAL/ASI/SOUTH EAST

SH \f! K NA(:PAUASJISOUT}I LASI

SH.RAJ E!‘jV B-ANSAUASJ-US,SQU'ﬂi
SO RAJEEV BANSAVUASJ-UB.SUU'I‘H

SH.RAJI::E\} BANSAUASJ-DB,SOU’I'II

SiL. IU\JLLV BANSALIA.‘)J 03 SOUTH

SILRAJEEV BANSAL/ASI-03,SOUTH
SH.RAJEEV BANSAL/ASI-03,SOUTH
SILRAJEEV BANSAL/AS].03,50UTH
SH.R.K. GAUBA DISTRICT
JUDGE. /ASISOUTH

SHR.K CAUBA DISTRICT
JUDGE /ASKSOUTH

SILR.K. GAUBA DISTRICT
JUDGE I!\SJI.‘JOUIH

SH.R.K. GAUBA DISTRICT
JUDGE /ASNKSOUTH

SHL.R.K. GAUBA DISTRICT




20

- 2990,

3o00.

01,

302.

o).

306,
307.
3o,

304,

310

K11 A

!
312!

RO06G3742013
ROO70902013

10034782013

R0D34772013

ko034 /2013

ROD25222013

ROGT7422013

RO076972013

RO054532003

RO0A7272012

RO0AS022013

ROOTE322083
RODH73222013

ROBGOH162012

THCRL)NOC

CR NO 31/13

(‘R NO 97!13

TP(CRL) NO 10713 |
TRCRLY NO 11118

THCRLYNO 1213

CANO 2713

CANO G613

CR NO 102113

1613
CANO 44/12
CANO 4713
L-,ll NO 2213
CRNOBZS

CANO70N2

SH DH RUV'[ARA VS S-'l'A'l'LI

LHANDER KALA V‘; RAK}:SII

BUSINESS ASSOCIATES (DELHI)
PV LTD VS UG HOTELS &
RESORTS LID.
BUSINESS ASSOCIATES (DELHI)
PVT, LID VS UG HOTELS &
RESORTS LID.
BUSINESS ASSOCIATES (BELI)
PV LTD VS UG HOTELS 2
RESORTS LID.
SHIV CHARAN VS STATE

YOGLSWAMI SH. SATYA PRAKASH |
VS STATE
M/S KOTAK MAHINDRA PRIME LT,
VS STATE
KANHAIYA VS VIJAY

NAMRI\IA Vs AN!L KUMAR SAHU &
oRrs

RISHAB BHATIA VS STATE

- SAROS BALA VS MUKESH SHARMA
: |

KALLU V5 STATE

TULLAN VS STATL

06.03.2013

16.03. 2013

18.03.2013

V 18.03.2013

18.03.2013

19.03.2013

22,03.2013

2032013

26.03.2013
01042013
01.04.2013
01 04.2013

01.04.2013

01.04.2013

I
|
'
{
I

ALLOWI:.D

27JIFQDIS

DISPOSED OFF
ALLOWED

Al l()WH’)

ALLUWI:.D

DISPDSED OI'F

DISPOSED OFF

DISPOSED OFF
DISPOSED OFF |
'DISPOSED OF¥:

DISPOSED CFF

ALLOWED

DISPOSED OFF

D]‘EPOSED OH-

276/F12013

277!5-12{]13

278"-!"0]3

7013

28072013
20272013
QWIFROL3
2847F2013

285/F72013

28772013
2BO/ER2013

2897672013

2086/F/2013

JUDGE IASJISOU l‘H

SHRIK GAUBA DI’ ['RICI
JUDGE /ASJISOUTH

SHR.K GAUBA DlSTRlCT-
JUDGE /ASI/SOUTH

SILR.K. GAUBA DISTRICT
JUDGE /ASI/SOUTH

SH.R.K. GAUBA DISTRICT
JUDGE /ASNSOUTH

SH.R.K GAUBA DISTRICT
JUDGE /AS)SQUTH

SH.R.K. GAUVBA DISTRICT
JUDGE h\SJISOUl tl

SH R K GAUBA DIS IRICT
JUDGE J'ASJISOU TH

SH.R.K, GAUBA DISIRIC'I'
JUDG[’. I}\SJISOUlll

SIL R-K.. GAUBA DI.‘) TRICT
JUDGE IASJISOUIH

SH R.K. GAUBA DIS lilICl'
JUD(:L IASJISOUIH

SH.R K. GAUBA DISTRICT

JUDGE /AS)SOUTH

SH.R.K. GAUBA DISTRICT
JUDGE /ASJSOUTH

SH.RLK. GAUBA DISTRIC
JUDGE IASJISDUI'II

SILR.K. GAUBA DISTRICT
JUDGE !ASJISOUIH




313,

316.
117,
18
314,
.
121.
322,
323,

324,

326 |

327, i

328.

314,

lv‘.UD69742l) 13

RO058572013

| 02000942012 |

RO210542012

0283752012
NA
oods
R0029932013
RO231292012
ROZ75452012
RO041502013
RO041452013
RO041522013
ROUL7012013
ROUS1652013

RO04At482013

i
i
H
i
|

CANO 6213
CRNO B3

" CANO 13912
CANO 14612

CANO 22012

IB(CRL) NO tar13

CANOSH13
CANO 33
CR NO 292/12
CANO 21012
CR NOG3/13
CR NO672/13

CR NO 6813

[P(CRL) NO 19/13 |

CANOS4/13

CR NO G413

| ROHIT MISHRA VS MEE IA PANDIT

M K KHANNAVS STATE

MADAN LAL V.‘.v s lAl h

SANTOSH KUMAR VS STATE
" MAHESH KUMAR VS STATE
© JAYANTT VS STATE
JOHANSON VS STATE"
RAVINDER VS STATE

MONKOMAL SINGH BHATIA VS
INDIAN HOLIDAYS & ORS

. NARLSH CHAND VS S TAT I-.

M/S MANGAL ELECTRONICS PVT.

LlD VS S'I'A'l'l:‘.

MIS MANGAL LLI:.C'I RONILS l’VI'.

I.lD Vs SI'AIE

MIS MANGAL LLE.C] RON[CS PVT.
LTD V5 STALE

YUNUS ALT VS STATE
SHEKHAR SINGH VS STALE

M/S MANGAL ELECTRONICS PVT
LTD VS STATE

01.04.2013

01.04, 2013

01.04.2012
01.04.2013

01.04.2013

01.04.2013
01.04.2013

01.04.2013

© 02.04.2013

02.04.2013
02.04.2013
12.04.2013
02.04.2013
02.04.2013

02.04.2013

02.04.2013

DISPOSED OFF | 200/F/2013 SH.RK. GAUBA DISTRICT
JUDGE. /ASISOUTH
DISPOSED OFF 2917672013 SH.R.K. GAUBA DISTRICT
JUDGE /ASI/SDUTH
DISPOSED OFF | 202172013 SHLR.K. GAUBA DISTRICT
JUDGE /ASUSOUTH
DISPOSED OFF 293/F2013 SH.R.K. GAUBA DISTRICT
JUDGE /ASNSOUTH
DISPOSED OFF 294/F 2013 " SHRK. GAUBA DISTRICT
SUDGE. /ASHSOUTH
WITHDRAW 205572013 SILR.K. GAUBA DISTRICT
IUDGE /ASHSOUTIH
DISPOSED OFF 2061412013 SHALK. GAUBA DISTRICT
o JUDGE, /ASVSOUTII
DISPOSED OFF 2071E2013 SILILK. GAUBA DISTRICT
JUDGE /ASHSOUTH
DISMISSED 298472013 'SH.RK. GAUBA DISFICT
_ , JUDGE /ASISOUTH
" DISMISSED 290/E12013 SH.R.K. GAUBA DISTRICT
JUDGE /ASHSOUTI!
ALLOWED 30072013 SH.R.K. GAUBA DISTRICT
JUDGE /ASH/SOUTH
ALLOWED 301/E/2013 SHILK. GAUBA DISTRICT
JUDGE /ASJ/SOUTH
ALLOWED 302013 SHR.K. GAUBA DISTRICT
IUDGE /AS)/SOUTH
| DISPOSED OFF WAE2013 SHLR.K. GAUBA DISTRICT
JUDGE /ASISOUTH
DISPOSED OFF 3047172013 SHLK. GAUBA DISTRICT
JUDGE /ASHSOUTH
ALLOWED 305/F/2013 SH.R.K. GAUBA DISTRICT
! | JUDGE sasisouTt
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RO041512013

ROU4I452013

RO070502013

RU306322012

ROD58582013

ROL59142012

RUDIG425 00

RO009042013

RO190032012

LSS |

CR NO 651 !

CR NO 66/13

CA NO 64713

CR NO 381/12

CH NO 88/13
CANO 11012
CR NO 45/13
CANO 2013

CR NO 24512

MI‘\‘ \:TANF‘AL ELI:f'l RONICS PVY
Ll D A% S TATE

MIS MANGAL ELECTRONICS PVT.
LTD vs S'l't'\'l'll
KAMAL IKHAN VS PRMIALAD
SINGH

AMIT BAGAI VS RAVINDER UPPAL

SUNIL KUMAR SHARMA VS STATE
" JAVEDVSSTATE

M/S BENCHMARK INTERNATIONAL

VS M/S SKY BARGE FREIGHT LD.

MAMTA & ORS V5 SATISH KUM A[{
(,AU IAM & URS

KAMAL I(UMAR Vs l’UNM[l 7
NATTONAL BANK

e e

SILR.K. GAUBA DISII(IC’I‘

SHR.K. GAUBA DISTRICT
" SILR.IC GAUBA DISTRICT
'SILR.K. GAUBA DISTRICT
SH.R.K. GAUBA DISTRICT

SH.R.K. GAUBA DI’ [R[(.. T

Sll K GAUBA le) RICT

SH R.K. GAUBA DIS IRICT

01040013 | ALLOWED | 3062013 | GAUBA DI
JUDGE /ASHSOUTH
02042013 | ALLOWED 207/52013
- JUDGE /ASJSOUTH
03.04.2013 | DISPOSED OFF I08/F2013
JUDGE /ASISOUTH
03.04.2013 | DISPOSED OFF |  309/F/2013
- JUDGE /ASY/SOUTH
03.04.2013 | DISMISSED 302013
IUDGE /ASHSOUTH
03.042013 | ALLOWED 3L/FR013
JUDGE /ASSOUTH
03.04.2013 | DISPOSED OFF ko |
JUDGE /ASHSOUTI
04.042013 | DISPOSED OFF 3LVER013
JUDGE /ASI/SOUTH
03.04.2013 | DISPOSED OFF 3L4/E7201)
JUDGE /ASHSOUTH

" SHRK GAUBADISTRICT




